TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -3.Te.-31.-20042026-271940
CG-DL -E-20042026-271940

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

€. 1897 TE Reett, FraTR, ode 20, 2026/37 30, 1948
No. 1897] NEW DELHI, MONDAY, APRIL 20, 2026/CHAITRA 30, 1948
qEF TREgH i ST A

T2 feeett, 20 arder, 2026

RT3, 1968(3T).— Fea 1T ALHTT, TS TR AT 1956 (1956 T 48) (Forer ToH = T2
I<H ATETHIH FgT TAT &) T 91T 3F il IT-eTT (1) T V& ARAT HT TANT Fd g, Tg THIETT gl ST
& g T BT T % Tt Srer § NH8 & fh.HT. 0 & 76.51.13.54 (F1AT9T $1UH UF Feqdes, TH
5T, BT) a9 3 s-@ve % [HHi7 (FTETH0/Use 9Mee? Aiad 2-9/4-A7 T a1 ST(S), STET, Taee
ST TATAT % A1 TATSI & (o0 ag G ruterd g ST "ferd avie = sqa=t § &ar 7 §, UEr 9
T TSI T o SO ST %l AU HLAT 3 |

Fre AT =Af<h, ST 3% 9 ° Baas g, 3 Afaf=aw &t amr 37 6 IT-am7 (1) F eI qarh
STATSI o 7T UHT IF o ITANT 92 TSI | TH ATSEEAT & THI9 Sl A & ShHE & & Fia< st
AT T T AT |

U ST AT HEH ATTARTL, ST ATATITh oA HISTee U Hedde &l (ofad &9 H T #f
STTOAfT 3T SEH A AT ATAHRIAT T STTuar 3T Feqw qria=m<r, o<l &r A g =9 7 37 Bt
fafers T T g S FT AGEY T ST U At i qAare F TEr 997 UH 7 AT A 6
TET, TS e &l, O a8 Ty raeds THe, A< G0 AT af AIdi Hl SAATd FT T AT
ST T AT |

2795 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

ITH AT T 7T 39T T IT-GTT (2) o Tl TeqwT FTERTer gTer Foha 17 s T straer sifaw
T |

TH STTEEAAT o AT AT ATAT I o LT AT A= AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

IqgT
B s & T 5er § NH8 & fh.#ft. 0 & f.51.13.54 & o0 stsie it ST areft |adT T2 d erefar
AT i d S FT "ierd Faw
T T AT B St T AT T
EALEY I H&AT g F R || 9 iy S FT SR S FT BT
Hear (GIEIREEIE)) FRN)
1 2 3 4 5 6
ATAH T ATH: FohLaT
UEEIEIGATERIC |
1 3863/p GRCOERT I Tt 0.0449999 (TF¥ ) 0.0182112
(T=)
GIGRIETa kS
2 4281/ RECOEdl 0.026 0.0105221
p () (THT)
3 4653/p GECaEAS T 0.206 (TF7) 0.0833671
(T=)
LUIETS K
4 4879/ GEil 0.0040001 0.0016188
P (Rree) (THT)
LUIETS K
5 4880/ Bl 0.017 0.0068798
p (Free) (THT)
RUIETES
6 4885/6346/ IBEL 0.006 0.0024282
p (Rree) (THT)
LUIETES
7 4885/ GEil 0.068 0.0275192
P (Rree) (TFT)
BIGR IET K
8 4886/p GEil (s Free) 0.001 (T#T ) 0.0004047
HEEGRE
9 4889/ Bl 0.076 0.0307568
i (g, (=) )
RUIETES
10 4890/ Bl 0.088 0.0356131
p (Rree) (THT)
BEEIRRES
11 4891/ GEil 0.009 0.0036423
P (B (o) (ThT)
12 4903/p GECIEAS TS 0.015 (T#T ) 0.0060704
(T=)
TfreeaT (AT
13 4922/ IBELl 0.019 0.0076892
p (Rrean) (THT)
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TR (AT

14 4923/p (=) ( 0.122 (77 0.0493727

15 4924/5706/p (7 ;ﬁ ) 0.146 (T#T) 0.0590854
e foraer

16 4924/p (7 (Freer) 0.238 (T#X ) 0.0963173

17 4925/p (Iﬁﬂ ))'T(W 0.057 (T%7 ) 0.0230676

18 4941/p (TTT) 0.009 (T=¥) 0.0036423

19 4944/p (?:L"Tf:') 0.041 (T#T) 0.0165925

20 4945/p (F;ETT:') 0.085 (T#% ) 0.034399

21 4948/6349/p (ﬁ ) (3 0.02 (T=¥) 0.0080939
TR (AT

22 4948/6359/p ( ) ( 0.0499999 (u=¥ ) 0.0202347
avc_'l

23 4948/6362/p (: ) (e 0.005 (T#% ) 0.0020235
avc_fl

24 4948/6457 : (s 0.045 (T#% ) 0.0182112
(fae=m))

25 4949/6350/P (ﬁ ) (Fr 0.01 (T=T) 0.0040469
REETRES

26 4949/6356/p (1 ( ) 0.015 (T=¥) 0.0060704

aQ’G

27 4949/p ) 0.06 (T#T ) 0.0242817
(Fr=q (fae=))

28 4950/6363 (ﬁ Q) e 0.05 (T#T ) 0.0202347

29 4950/6458/p (ﬁ Q) Rt 0.07 (u=¥) 0.0283286
REEOPERTIG

30 4950/p ( ) 0.03 (T%7) 0.0121408
aQ’G

31 4951/6361/p ( Q) R 0.045 (=7 ) 0.0182112
at’g

32 4951/p (ﬁ Q) R 0.02 (T#T ) 0.0080939

33 4952/p (= (Qﬁ ) 0.01 (T=T ) 0.0040469

7T =T AT Hehae
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BIGR IETa £
34 4060/p CIRER gfaq 0.016 (T=X) 0.0064751
(=)
GRS I E T R
35 4061/p 0.204 (T*T 0.0825577
p— (THT)
FHTI (T
36 7348 0.02 (T=*T 0.0080939
() ()
FHTI (T
37 7350/8435/p 0.004 (T=T) 0.0016188
(fe=))
GRS I E T R
38 7350/p GIRERITE] 0.01 (TH7) 0.0040469
(fie=))
FHTNTA (THA
39 7364/p 0.006 (T=T ) 0.0024282
(=)
FHINTT (TFTT
40 7366/ 0.003 (T*HT 0.0012141
p (Rream) (THT)
FHTIIA (THTT
41 7367/ 0.003 (T=*T 0.0012141
p (Rream) (THT)
FHTNTA (THA
42 7368/ 0.003 (T=*T 0.0012141
p (Rre=m) (THT)
GIGRIETa kS
43 7377/p ks 0.002 (TF7 ) 0.0008094
(fe=r))
44 7379/ . o 0.063 (TF7 ) 0.0254958
p () . TFHT .
45 7380 ) 3 0.0099999 (TU=FY ) 0.0040469
(=) ' '
FHINTT (TFT
46 7381 0.01 (T*HT 0.0040469
() ()
LU IETS ES
47 7387/p (ST 0.041 (T=X) 0.0165925
(=)
48 7539/8419/p T 0.0099999 (TU=FY ) 0.0040469
(¥
49 7539/p 0.0430001 (U= ) 0.0174019
(A1)
50 7540/10360/P 0.02 (T=T) 0.0080939
(A1)
51 7540/10370/P 0.058 (T=Y) 0.0234723
(G
52 7540/9063/P 0.0600001 (T ) 0.0242817

(ATT)
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53 7540/9065/P 0.089 (T=Y) 0.0360178
(A1)

54 7540/9066/P 0.075 (T=T) 0.0303521
(A=)

55 7540/9464/P 0.015 (T=T) 0.0060704
(A1)

56 7541/8408/p (TN 0.0499999 (u=¥ ) 0.0202347

57 7541/8410/P 0.0040001 (U= ) 0.0016188
(A1)
T T e

58 7541/8413 0.02 (T=T) 0.0080939
(¥=m)

59 7541/8490/P (1) 0.0600001 (U= ) 0.0242817

60 7541/9759/P v ? 0.059 (%7 ) 0.023877
(A1)
LUIETES

61 7541/P 0.007 (T=¥) 0.0028329
(A=)
T T e

62 7542/8407 0.0099999 (u=T ) 0.0040469
(GEIGRGIED)!

63 7542/P & 0.02 (T=T) 0.0080939
(Bt (fee)) ' '
LUIETS K

64 7544/p 0.052 (TF7 ) 0.0210441
(A1)

65 7545/ i 0.0270001 (U= ) 0.0109268

p . .

(I (A1)
LUIETES

66 7546/p 0.026 (T=X) 0.0105221
(A=)
T T e

67 7559/p 0.0430001 (T ) 0.0174019
(¥

68 7584/P 0.0940001 (U= ) 0.0380413
(A1)

69 7585/P & 0.111 (T=T) 0.0449211
(Fafx (7me1)) ' '

70 7586 (T3T 0.0099999 (U=F¥ ) 0.0040469
T ()

71 7587 (TFT 0.0099999 (U=F¥ ) 0.0040469
qL (TeT))

72 7588 (TN 0.0299999 (U=Y ) 0.0121408
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73 7589 ? 0.06 (T%7) 0.0242817
(Ff (7me1)) ' '

74 7590 & 0.2 (T=T) 0.0809389
(Ff (7me1)) ' '

75 7591 0.0099999 (u=T ) 0.0040469
(1<)

76 7592/9902/P (TN 0.0590001 (U= ) 0.023877

77 7592/9907 0.0600001 (U= ) 0.0242817
(T<T)

78 7593/P 0.0600001 (U= ) 0.0242817
(FTT<T)

79 7598/p e 0.0279999 (U=Y ) 0.0113314
(3% (A1) ' '
BEERRES

80 7600/P 0.047 (T=X) 0.0190206
(fafa (ATer))
T (T

81 7631/p 0.0129999 (u=¥ ) 0.005261
T (A7)
LUIETES

82 7632/p 0.091 (T=T ) 0.0368272
(FTT<T)

83 7633 e 0.02 (T=T) 0.0080939
(I (A1) ' '

84 7634/p * ? 0.1009999 (77 ) 0.0408741
(FT<T)

85 7649/p 0.0289999 (U=HY ) 0.0117361
(7<)

86 7650 (I3< 0.072 (T=X) 0.029138
T ()

87 7650/p (T3 0.072 (T=X) 0.029138
T (TT))

88 7651 )” (337 0.123 (T%% ) 0.0497774
RUIETES

89 7652/p 0.14 (T=T) 0.0566572
(1<)
REERRE

90 7653 0.1500001 (T ) 0.0607042
(Ffy (71=1))
BEERRES

91 7654 0.035 (T=Y) 0.0141643
(&g (A1)

92 7655/p 3 0.052 (77 ) 0.0210441

(ATT)
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BIGR IETa £
93 7694/p 0.032 (77 ) 0.0129502
(TE)
BIGRE IETa £y
94 7762/p 0.0780001 (U= ) 0.0315662
(¥EdT)
FHINTT (THTT
95 7763/p 0.0142999 (U=Y ) 0.0057871
(fa=e))
REEURE]
96 7764/p 0.054 (T=X) 0.0218535
(areq (fae=))
97 7768 1 0.07 (u=¥) 0.0283286
(ar=q (fa=e)) ' '
98 7769/10153 & 0.0299999 (U=T ) 0.0121408
(Rt (fee)) ' '
99 7774/9559/ e 0.02 (T=T) 0.0080939
p . .
(ffT (ATeT))
100 7775/p 0.0060001 (u=¥ ) 0.0024282
(1<)
101 7776/p 0.0099999 (u=¥ ) 0.0040469
(7<)
102 7816/p (I3 0.0040001 (U= ) 0.0016188
(]TT<T))
LUIETS K
103 7817/p (TFTATX 0.0090001 (U= ) 0.0036423
(]TT<T))
LUIETES
104 7818/p (T 0.009 (T=X) 0.0036423
(]TT<T))
105 7939/ & 0.01 (T=T) 0.0040469
p . .
(FfxETT)
106 7945/p QTFFW'{ S 0.0649999 (U=+Y ) 0.0263051
(]TT<T))
TR (AT
107 7947/p ( 0.091 (T=X) 0.0368272
(]TT<T))
BIGR IET K
108 7948 0.0099999 (u=HY ) 0.0040469
()
109 7950/9128/p e 0.0649999 (U=Y ) 0.0263051
(5 (A1) ' '
REERRE
110 7950/p 0.0499999 (U=FY ) 0.0202347
(I¥q (A1)
111 7951/ e 0.021 (T=X) 0.0084986
p ) :
(&g (A1)
RGERRE
112 7952 0.0099999 (U=Y ) 0.0040469
(&g (A7)
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113 7956/p (T 0.0240001 (U= ) 0.0097127
(A7)

114 7957 0.070001 (U= ) 0.028329
(T (A7)

115 7958/p & 0.11 (T=T) 0.0445164
(T (3Te7))

116 7959/8043/p ) 0.05 (T=¥) 0.0202347
(=g (717))

117 7959/p b 0.0950001 (U= ) 0.038446
(=g (T1))

118 7967/p 3 0.002 (=T ) 0.0008094
(et (feree))

119 7981/10369/P (1) 0.4260004 (U= ) 0.1723998

120 7982/p (s 0.1120001 (U= ) 0.0453258
(A1)
GIGRIETa kS

121 7983/p TR (Fer=rrerr 0.195 (T=Y) 0.0789154
(fde=))

Total 2.537556

[®T. . NHIDCL/PMU-Udp/DPR/12(2)/2022-23/3A]
g T aET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1968(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS8 in the
stretch of land from Km. 0 to Km. 13.54 (O/o the DM & Collector, Gomati District, Tripura) in the district of Gomati
in the state of TRIPURA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, A D M & Collector in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NHS in the stretch of land from Km. 0 to
Km. 13.54 in the district of Gomati in the state of TRIPURA

State: TRIPURA

||District: Gomati

SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
Lt | 2 | 3 L ¢ | 5 | 6 |
|Taluk: Kakraban |
|Village: Silghati |
Non
1 3863/p Government Agriculture 0.0449999 (Acre ) 0.0182112
(Rasta)
Non
2 4281/p Government Agriculture 0.026 (Acre ) 0.0105221
(Rasta)
Non
3 4653/p Government Agriculture 0.206 (Acre ) 0.0833671
(Rasta)
4 4879/p Private Agriculture 0.0040001 (Acre ) 0.0016188
(Tilla)
. Agriculture
5 4880/p Private (Tilla) 0.017 (Acre) 0.0068798
6 4885/6346/p Private égiﬂ;;‘““re 0.006 (Acre ) 0.0024282
. Agriculture
7 4885/p Private (Tilla) 0.068 (Acre ) 0.0275192
Non
. Agriculture
8 4886/p Private (Shoshan 0.001 (Acre) 0.0004047
Tilla)
. Residential
9 4889/p Private (Bastu (Tilla)) 0.076 (Acre ) 0.0307568
. Agriculture
10 4890/p Private (Tilla) 0.088 (Acre ) 0.0356131
. Residential
11 4891/p Private (Viti (Tilla)) 0.009 (Acre ) 0.0036423
Non
12 4903/p Government Agriculture 0.015 (Acre ) 0.0060704
(Rasta)
. Agriculture
13 4922/p Private (Chara (Tilla)) 0.019 (Acre) 0.0076892
. Agriculture
14 4923/p Private (Chara (Tilla)) 0.122 (Acre) 0.0493727
. Residential
15 4924/5706/p Private (Bastu (Tilla) 0.146 (Acre ) 0.0590854
16 4924/ Privat Residential 0.238 (Acre ) 0.0963173
p ¢ (Bastu (Tilla)) : © :
17 4925/ Privat Agriculture 0.057 (Acre ) 0.0230676
p vate (Chara (Tilla)) : cre :
. Agriculture
18 4941/p Private 0.009 (Acre ) 0.0036423
(Lunga)
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19

4944/p

Private

Agriculture
(Lunga)

0.041 (Acre)

0.0165925

20

4945/p

Private

Agriculture
(Lunga)

0.085 (Acre)

0.034399

21

4948/6349/p

Private

Agriculture
(Chara (Tilla))

0.02 (Acre )

0.0080939

22

4948/6359/p

Private

Agriculture
(Chara (Tilla))

0.0499999 (Acre )

0.0202347

23

4948/6362/p

Private

Agriculture
(Chara (Tilla))

0.005 (Acre)

0.0020235

24

4948/6457

Private

Agriculture
(Chara (Tilla))

0.045 (Acre)

0.0182112

25

4949/6350/P

Private

Agriculture
(Chara (Tilla))

0.01 (Acre)

0.0040469

26

4949/6356/p

Private

Residential
(Bastu (Tilla))

0.015 (Acre)

0.0060704

27

4949/p

Private

Residential
(Bastu (Tilla))

0.06 (Acre )

0.0242817

28

4950/6363

Private

Residential
(Bhiti (Tilla))

0.05 (Acre)

0.0202347

29

4950/6458/p

Private

Residential
(Bhiti (Tilla))

0.07 (Acre)

0.0283286

30

4950/p

Private

Residential
(Bhiti (Tilla))

0.03 (Acre)

0.0121408

31

4951/6361/p

Private

Residential
(Bhiti (Tilla))

0.045 (Acre)

0.0182112

32

4951/p

Private

Residential
(Bhiti (Tilla))

0.02 (Acre)

0.0080939

33

4952/p

Private

Residential
(Bastu (Tilla))

0.01 (Acre)

0.0040469

Village: Kakraban

34

4060/p

Government

Non
Agriculture
(Layak Patit
(Tilla))

0.016 (Acre)

0.0064751

35

4061/p

Government

Non
Agriculture
(Rasta)

0.204 (Acre )

0.0825577

36

7348

Private

Commercial
(Dukan
(Tilla))

0.02 (Acre)

0.0080939

37

7350/8435/p

Government

Commercial
(Dukan
(Tilla))

0.004 (Acre )

0.0016188

38

7350/p

Government

Non
Agriculture
(Layak Patit
(Tilla))

0.01 (Acre )

0.0040469

39

7364/p

Government

Commercial
(Dukan
(Tilla))

0.006 (Acre )

0.0024282
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40

7366/p

Government

Commercial
(Dukan
(Tilla))

0.003 (Acre )

0.0012141

41

7367/p

Government

Commercial
(Dukan
(Tilla))

0.003 (Acre )

0.0012141

42

7368/p

Government

Commercial
(Dukan
(Tilla))

0.003 (Acre )

0.0012141

43

7377/p

Government

Non
Agriculture
(Mandir
(Tilla))

0.002 (Acre)

0.0008094

44

7379/p

Government

Residential
(Bhiti (Tilla))

0.063 (Acre )

0.0254958

45

7380

Government

Commercial
(Dukan
(Tilla))

0.0099999 (Acre )

0.0040469

46

7381

Government

Commercial
(Dukan
(Tilla))

0.01 (Acre)

0.0040469

47

7387/p

Government

Agriculture
(Bagan
(Tilla))

0.041 (Acre)

0.0165925

48

7539/8419/p

Government

Non
Agriculture
(Rasta)

0.0099999 (Acre )

0.0040469

49

7539/p

Government

Agriculture
(Nal)

0.0430001 (Acre )

0.0174019

50

7540/10360/P

Private

Agriculture
(Nal)

0.02 (Acre)

0.0080939

51

7540/10370/P

Private

Agriculture
(Nal)

0.058 (Acre )

0.0234723

52

7540/9063/P

Private

Agriculture
(Nal)

0.0600001 (Acre )

0.0242817

53

7540/9065/P

Private

Agriculture
(Nal)

0.089 (Acre )

0.0360178

54

7540/9066/P

Private

Agriculture
(Nal)

0.075 (Acre)

0.0303521

55

7540/9464/P

Private

Agriculture
(Nal)

0.015 (Acre)

0.0060704

56

7541/8408/p

Government

Agriculture
(Nal)

0.0499999 (Acre )

0.0202347

57

7541/8410/P

Private

Agriculture
(Nal)

0.0040001 (Acre )

0.0016188

58

7541/8413

Government

Non
Agriculture
(Rasta)

0.02 (Acre )

0.0080939

59

7541/8490/P

Private

Agriculture
(Nal)

0.0600001 (Acre )

0.0242817

60

7541/9759/P

Private

Agriculture
(Nal)

0.059 (Acre )

0.023877

61

7541/P

Private

Agriculture
(Nal)

0.007 (Acre )

0.0028329
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Non
62 7542/8407 Private Agriculture 0.0099999 (Acre ) 0.0040469
(Sashan (Nal))
63 7542/P Privat Residential 0.02 (Acre ) 0.0080939
vate (Viti (Tilla)) e lacre :
64 7544/p Private é\lg;{)c‘ﬂmre 0.052 (Acre ) 0.0210441
65 7545/ Privat Residential 0.0270001 (Acre ) 0.0109268
p vare (Bastu (Nal)) ) cre )
66 7546/p Private é\lg;{)c‘ﬂmre 0.026 (Acre ) 0.0105221
Non
67 7559/p Government Agriculture 0.0430001 (Acre ) 0.0174019
(Rasta)
. Agriculture
68 7584/P Private ) 0.0940001 (Acre ) 0.0380413
. Residential
69 7585/P Private Viti (Na) 0.111 (Acre ) 0.0449211
Agriculture
70 7586 Private (Pukur Par 0.0099999 (Acre ) 0.0040469
(Nal))
Agriculture
71 7587 Private (Pukur Par 0.0099999 (Acre ) 0.0040469
(Nal))
72 7588 Private é\lg;{)c““‘“e 0.0299999 (Acre ) 0.0121408
. Residential
73 7589 Private (Viti (Nal)) 0.06 (Acre ) 0.0242817
. Residential
74 7590 Private (Viti (Nal)) 0.2 (Acre) 0.0809389
. Agriculture
75 7591 Private Na) 0.0099999 (Acre ) 0.0040469
76 7592/9902/P Private é\lg;‘;’“lture 0.0590001 (Acre ) 0.023877
. Agriculture
77 7592/9907 Private Na) 0.0600001 (Acre ) 0.0242817
. Agriculture
78 7593/P Private Nal) 0.0600001 (Acre ) 0.0242817
79 7598/p Private Residential 0.0279999 (Acre ) 0.0113314
(Bastu (Nal)) ) )
80 7600/P Private Residential 0.047 (Acre ) 0.0190206
(Viti (Nal)) : :
Agriculture
81 7631/p Private (Pukur Par 0.0129999 (Acre ) 0.005261
(Nal))
82 7632/p Private é\]ggll)culmre 0.091 (Acre ) 0.0368272
. Residential
83 7633 Private (Bastu (Nal) 0.02 (Acre ) 0.0080939
. Agriculture
84 7634/p Private Nal) 0.1009999 (Acre ) 0.0408741
. Agriculture
85 7649/p Private Nal) 0.0289999 (Acre ) 0.0117361
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86

7650

Private

Agriculture
(Pukur Par
(Nal))

0.072 (Acre)

0.029138

87

7650/p

Private

Agriculture
(Pukur Par
(NaD))

0.072 (Acre )

0.029138

88

7651

Private

Agriculture
(Pukur )

0.123 (Acre)

0.0497774

&9

7652/p

Private

Agriculture
(Nal)

0.14 (Acre)

0.0566572

90

7653

Private

Residential
(Viti (Nal))

0.1500001 (Acre )

0.0607042

91

7654

Private

Residential
(Bastu (Nal))

0.035 (Acre)

0.0141643

92

7655/p

Private

Agriculture
(Nal)

0.052 (Acre)

0.0210441

93

7694/p

Government

Non
Agriculture
(Rasta)

0.032 (Acre )

0.0129502

94

7762/p

Government

Non
Agriculture
(Rasta)

0.0780001 (Acre )

0.0315662

95

7763/p

Private

Commercial
(Dukan
(Tilla))

0.0142999 (Acre )

0.0057871

96

7764/p

Private

Residential
(Bastu (Tilla))

0.054 (Acre)

0.0218535

97

7768

Private

Residential
(Bastu (Tilla))

0.07 (Acre)

0.0283286

98

7769/10153

Private

Residential
(Viti (Tilla))

0.0299999 (Acre )

0.0121408

99

7774/9559/p

Private

Residential
(Bhiti (Nal))

0.02 (Acre)

0.0080939

100

7775/p

Private

Agriculture
(Nal)

0.0060001 (Acre )

0.0024282

101

7776/p

Private

Agriculture
(Nal)

0.0099999 (Acre )

0.0040469

102

7816/p

Private

Agriculture
(Pukur (Nal))

0.0040001 (Acre )

0.0016188

103

7817/p

Private

Agriculture
(Pukur par
(Nal))

0.0090001 (Acre )

0.0036423

104

7818/p

Private

Agriculture
(Pukur par
(Nal))

0.009 (Acre )

0.0036423

105

7939/p

Private

Residential

(Viti(Nal))

0.01 (Acre )

0.0040469

106

7945/p

Private

Agriculture
(Chara (Nal))

0.0649999 (Acre )

0.0263051

107

7947/p

Private

Agriculture
(Chara (Nal))

0.091 (Acre )

0.0368272
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Non
108 7948 Private Agriculture 0.0099999 (Acre ) 0.0040469
(Path)
. Residential
109 7950/9128/p Private (Bastu (Nal)) 0.0649999 (Acre ) 0.0263051
. Residential
110 7950/p Private (Bastu (Nal)) 0.0499999 (Acre ) 0.0202347
. Residential
111 7951/p Private (Bastu (Nal)) 0.021 (Acre) 0.0084986
. Residential
112 7952 Private (Bastu (Nal)) 0.0099999 (Acre ) 0.0040469
. Agriculture
113 7956/p Private (Chara (Nal)) 0.0240001 (Acre ) 0.0097127
. Agriculture
114 7957 Private (Bagan (Nal)) 0.070001 (Acre ) 0.028329
. Residential
115 7958/p Private (Bhiti (Nal)) 0.11 (Acre) 0.0445164
. Residential
116 7959/8043/p Private (Bastu (Nal)) 0.05 (Acre) 0.0202347
117 7959/ Private Residential 0.0950001 (Acre ) 0.038446
p (Bastu (Nal)) : '
. Residential
118 7967/p Private (Bhiti(Tilla)) 0.002 (Acre ) 0.0008094
119 7981/10369/P Private ?ﬁ;‘;‘ﬂmre 0.4260004 (Acre ) 0.1723998
Agriculture
120 7982/p Government (Chara (Nal)) 0.1120001 (Acre ) 0.0453258
Non
Agriculture
121 7983/p Government (Bidyalay 0.195 (Acre) 0.0789154
(Tilla))
Total| 2.537556]

[F. No. NHIDCL/PMU-Udp/DPR/12(2)/2022-23/3A]
SHAIKH AMINKHAN, Director
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